TI TEM NO. 108 Court No. 10 SECTI ON Xl

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 3179 OF 2007

SHI V PUJAN PRASAD( DEAD) BY LRS Appel | ant (s)
VERSUS
STATE CF U.P. & ANR Respondent ( s)

Dat e: 30/04/2009 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE HARJI T SI NGH BEDI
HON BLE MR JUSTI CE B. SUDERSHAN REDDY

For Appellant(s) M. Dinesh Dw vedi, Sr.Adv.
M . Abhi shek Chaudhary, Adv.

For Respondent (s) M. Pranmod Swarup, Adv.
M. Amt Singh, Adv.
M. Chandra Prakash Pandey, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Not t oday.

(Pawan Kunar) (MS. Negi)
Court Master Court Master



